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1. Sequential Nature of Processes and System Coupling 

The existing RTM scheduling framework has evolved over time through extensive operational 

experience and stakeholder consultations. The current timeline of approximately 75 minutes 

between gate closure and delivery is not merely a procedural construct but represents a 

carefully balanced operational design. 

The scheduling process involves a sequence of interdependent activities including: 

✓ Processing of schedule revisions and DC declarations 

✓ RTM bidding and clearing 

✓ Congestion validation and corridor allocation 

✓ SCUC/SCED optimisation 

✓ Ancillary services assessment and dispatch (TRAS) 

✓ Incorporation of schedules in WBES 

✓ Generator ramping and preparation 

Each of these activities is dependent on outputs from the preceding stage and is executed 

under tight coordination among Power Exchanges, NLDC, RLDCs, SLDCs and generators. 

The current timelines incorporate essential buffers that enable validation, data reconciliation, 

retry mechanisms, and contingency management. 

Operational experience demonstrates that despite high levels of automation, there are several 

instances of inter-application interaction issues.  

Even with a fully automated state of the art infrastructure supported by robust Data Centre (DC) 

and Disaster Recovery (DR) arrangements on cloud platform, the possibility of IT system 

failures, including communication failures cannot be completely eliminated. Since 2022 to 

2025, there were 79 such instances, where failure occurred during RTM processing. However, 

in such instances the RTM clearing could be possible due to multiple reattempt as buffer time 

was available, demonstrating the resilience of the current framework.  

With the proposed reduction in timelines, the risk associated with such failures may increase, 

as the available time for detection, corrective action, and recovery during the RTM processing 

cycle would be significantly reduced. 



A certain amount of time is required for the States to despatch the balancing reserve, as 

excessive reduction in timelines could give rise to operational challenges for intra state 

generators. Maintaining an adequate processing window for States would help ensure 

smoother balancing operations, enhance system reliability, and provide sufficient time for 

addressing contingencies and operational issues. 

2. Technological risks: 

Under the existing scheduling timelines, DC–DR (Data Centre–Disaster Recovery) transfer 

during IT contingencies has been successfully carried out without aborting RTM sessions, 

including during both planned drills and unplanned incidents. 

The current timeline provides adequate buffer for seamless switchover. However, under 

compressed timelines, DC–DR operations may overlap with critical scheduling processes, 

potentially making session aborts unavoidable due to insufficient time margins. 
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